
yearwise details given in the Annexure. 
[See Appendix 186, Annexure No. 16] 

(e)     Participating   States and   their 
agencies   have   their   own norms   for 
allotment of sites/plots/flats etc.   under 
their respective jurisdiction. 

Unathorised   Construction   in   

Kashmiri Gate 

760. SHRI GHUFRAN AZAM: Will 
the Minister of URBAN AFFAIRS AND 
EMPLOYMENT be pleased to refer to 
Unstarred Question No. 3641 and 
Unstarred Question No. 2471 answered 
in the Rajya Sabha on 20th August, 1998 
and 21st December. 1998, respectively 
and state: 

(a) whether unauthorised constructions 
have taken place at (i) 1/512, Gali Imli 
Wali, Kashmiri Gate, Delhi-6 (ii) 1/142, 
Nicholson Road, Kashmiri Gate 
Quarters, Delhi-6, (iii) 50/6, Nicholson 
Road Quarters, Kashmiri Gate, Delhi 
and (iv) 60, Nicholson Road Quarters, 
Kashmiri Gate, Delhi during the past few 
months and the authorities have not 
contemplated any action in this regard so 
far; 

(b) if so, the facts and the details 
thereof; and 

(c) the time by which unauthorised 
constructions at the above places are 
likely to be demolished? 

THE MINISTER OF URBAN 
AFFAIRS AND EMPLOYMENT (SHRI 
RAM JETHMALANI): (a) to (c) MCD 
has reported that unauthorised 
construction of a Hall with 14 shutters at 
ground floor was booked in property No. 
1/142, Ganda Nala Bazar, Mori Gate 
Delhi (there is no property as 1/142 
Nicholson Road Kashmiri Gate, Delhi). 
However, unauthorised construction of 4 
tin sheds were again detected and booked 
for action on 25.1.1999. Final demolition 
action depends upon completion of the 
legal formalities. 

The other properties referred to in the 
question are reported to be old ones and 

no unauthorised construction has been 
booked for action in these properties 
since 1.4.1997. 

Scheme for New Township Development 

761. SHRI SURESH KALMADI: Will 
the Minister of URBAN AFFAIRS AND 
EMPLOYMENT be pleased to state: 

(a) whether it is a fact that 
Government have formulated a scheme 
for new township development in the 
country; and 

(b) if so, the saliant features of the 
scheme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN AFFAIRS 
AND EMPLOYMENT (SHRI 
BANDARU DATTATRAYA): (a) and 
(b) A scheme for New Township 
Development was posed to the Planning 
Commission for an allocation of Rs. 100 
crores as seed money in the Ninth Plan. 
The scheme has not been cleared by the 
Planning Commission due to paucity of 
funds. Therefore, for the present, no 
such scheme exists. 

Employment Schemes 

762. SHRI W. ANGOU SINGH: Will 
the Minister of URBAN AFFAIRS AND 
EMPLOYMENT be pleased to state: 

(a) the different employment schemes 
for the un-employed youths formulated 
by his Ministry; 

(b) the number of un-employed 
benefited by the schemes specially in the 
States of North-Eastern Region; 

(c) whether there is any special 
facilities for the un-employcd youths of 
the backward area of North-Eastern 
States; and 

(d) if so, the details of schemes and if 
not the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN AFFAIRS 
AND EMPLOYMENT (SHRI 
BANDARU DATTATRAYA): (a) The 
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following two Centrally Sponsored 
Schemes, namely Nehru Rozgar Yojna 
(NRY), and Prime Minister's Integrated 
Urban Poverty Eradication Programme 
(PMIUPEP) were being implemented in 
the urban areas of the country:— 

NRY : from   October   1989 
to 30.11.97. 

PMIUPEP   : from November 1995 to 
30.11.97. 

These two schemes were rationalised 
and replaced by a newly launched 
Programme Swarna Jayanti Shahari 
Rojgar Yojana (SJSRY) with effect from 
1.12.97. 

(b) Cummulative number of 

cneficiarics assisted under the scheme arc 
as follows:— 

 

NRY  PMIUPEP  SJSRY  

No of persons No. of Mandays No.of persons Self Employment Wage 

assisted to set of work benefitted under component Employment 
up micro units generated under the Self   component 
under the Self the Wage Employment    
Employment Employment component    

component component 
(in lakhs) 

   (in lakhs) 

All          1033425   482.76 12515  23970 56.28 

India 16.86 253  Not Not 
North         21001   reported reported 

East      
States      

(c) and (d) 10% of the total allocation of the SJSRY is earmarked for North East 
States. 
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